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Title: Girl Child (Prevention of Commercialised Trafficking,
Rehabilitation and Welfare) Bill, 2022
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*m02 HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to provide for the preventio
of commercialized trafficking of girl child wherein a girl child 1s force
into prostitution after luring, procuring or kidnapping her or dedicatin
her as devadasi for commercial gains by providing deterrer
punishment including capital punishment for such trafficking and fc
rehabilitation of and other welfare measures for such girl child to t
undertaken by government and for matters connected therewith an

incidental thereto.”

The motion was adopted.
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